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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY

Nirth S€ssioo

BULLETIN-PART I
(Brief Record of Proceedings )

F iday, February 2. 2Ol8

No. 100

The -{ssembly met at 9.00 a.n. with Mr. Sp€aker in the Chair.

Financial Busincss :

DR. T. M. Thomas Isaac, Minisler lbr Finance and Coir delivcred his spe€ch

pres€nting the Budger for the Finocill Yed 2018 19. The Final Supplementary

Financial Statemenl in the Budget for the Financi^l Year 2017-18, tbe Mediutrr

Term Fiscal Statement lrom 20l8l9 ro 202G21. lhe Se€ond Report ofthe Fourth
Kerala Public Exp€nditure Commirtee 2015 16 along with delay statement ed the

AnDual Repon, Annual Accounls dd Fidelity Certificate for lhe year 201G17 of
lcrala lnfiaslruclue Invesonent Fund Boed w€E laid on the table.

Ttre House adjourned a( 11.40 a.m. to me€t again 8.30 a.m. on Moday,
February 5, 2018.
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